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Ceasefire violations on the Line of Control

532. SHRIDEREK O° BRIEN: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) thenumber of ceasefire violations on the Line of Control (LoC) in the last three

years, year-wise; and

(b)  the number of CAPF personnel injured and the number of CAPF personnel

killed in ceasefire viclations on LoC in the last three years, the year-wise details thereof?

THE MINISTER COF STATE N THEMINISTRY OF HOME AFFATRS (SHRI G KISHAN
REDDY): (a) and (b) Immediate and effective retaliation by Indian Army and BSF Personnel
1s carried out during instances of unprovoked firings and ceasefire violations by Pakistan
at Line of Control (L.oC) and International Border (IB). The number of ceasefire violations
along the Line of Control (.oC) and casualties of secunity personnel in the State of Jammu

and Kashmir during the last three years 1s as under:—

Year Number of Security Personnel Security Personnel
Ceasefire Killed Injured
Violations Amy BSKF Army BSKF
2016 228 8 2 74 15
2017 860 15 2 58 7
2018 1629 15 2 63 12

Naxal activities in Chhattisgarh

1533. SHRIRAM VICHAR NETAM: Will the Minister of HOME AFFATRS be pleased

to state:

TOriginal notice of the question was received in Hindi.



